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Title Regarding reported telephonic conversation by Minister of State in the Ministry of Home
Affairs with a jail inmate in Bulandshahar jail, Uttar Pradesh.

MR. SPEAKER: Prof. Malhotra, you wanted to say something?
... (Interruptions)
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MR. SPEAKER: We have received a copy of the Statement. Hon. Minister wants to make a
statement.

... (Interruptions)

MR. SPEAKER: Hon. Minister is ready to make a statement. I am going to permit him to make a
Statement.

... (Interruptions)
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MR. SPEAKER: He has offered to make a statement. Since he is making a Statement....



... (Interruptions)
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MR. SPEAKER: Shri Ilyas Azmi, a senior Member wants to say something on this issue.

... (Interruptions)
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MR. SPEAKER: I only want to say that Media has its very important position in our set up and [ am
sure, they are also responsible. There may be occasions and I do not wish to make any comment on
that. But we should not criticize the Media.

... (Interruptions)
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SHRI BRAJA KISHORE TRIPATHY (PURI): Sir, I am associating with him. I only want to say that
the Government should also respond to this. ... (/nterruptions)

MR. SPEAKER: Let the time come. Hon. Minister is going to make a statement.

SHRI L.K. ADVANI (GANDHINAGAR): So far as this particular matter i1s concerned, it is only
after the Minister has made the statement that one could say something. But basically while the role
of Media 1s very important, in many countries of the world, the sting operations are not permitted;
there are laws to regulate sting operations. It is only the Government and those whom the
Government authorizes which can undertake sting operations.



In this particular case, according to the agency, it is said that this was not a sting operation.
This 1s an official surveillance on the basis of which they are making it. All these things would have
to be inquired into and should be taken into account. ... (/nterruptions) My only submission to the
Government 1s to examine the possibility of legislating an Act in respect of sting operations. ...

(Interruptions)
MR. SPEAKER: The hon. Minister has come forward to make a statement; let us hear him.

... (Interruptions)
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MR. SPEAKER: I will call all the hon. Leaders.



... (Interruptions)
MR. SPEAKER: After the hon. Minister’s Statement, I will call a meeting of all the Leaders.

... (Interruptions)

MR. SPEAKER: Please sit down. From the Chair also I should appreciate hon. Minister’s effort in
saying that he will not participate in any official parliamentary work and that the Parliamentary
Committee may inquire into it.

... (Interruptions)
MR. SPEAKER: I think all sides will appreciate it.

... (Interruptions)
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MR. SPEAKER: I would invite all the hon. Leaders to a meeting. Let us decide in that meeting.

... (Interruptions)

SHRI BRAJA KISHORE TRIPATHY : Sir, the Leader of the House is present. Let him respond to
it.

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERIJEE): I can assure you...
(Interruptions) As the concerned hon. Minister has clearly stated that he is ready to face...
(Interruptions)

MR. SPEAKER: Please sit down.

... (Interruptions)
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SHRI PRANAB MUKHERJEE: As the hon. Minister himself has suggested that he is prepared to
face any form of inquiry and as you have decided to call a meeting of all the Leaders and decide the
mode of inquiry, I have no problem. From the Government side also, we can give order to conduct
an inquiry but as you have decided to consult the Leaders of various Parties in the House, let us wait
for that meeting which you are going to call.



